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Coder, Checker and Supervi or. The func-
tion performed by these two categories 
of personnel is different. The question of 
removal of disparity between the emolu-
ments admissible to these two groups or 
persons does not, therefore, ari'ie. 

(b) The emoluments admissible to the 
consolidated salary staff, such as Tabula-
tor!Coder!Chec"ker and Supervi':iOL" are as 
follows: 

T nbulator jCoder 
Checker 

Supervisor 

Rs. 2801- p.m. 

Rs. ~ 301- p.m. 
Re;. 3801- p.m. 

T he tot a l cmolumcll ls (including P.iy, 
Deamcs pay, ADA) a<lmissibie to Assis-
tant Compiler. Compu ter and Stati tical 
A ·i tant ca lculated o.n t'ne minimum of 
the cale of pay. '.is on 1-1-1982 a re: 

Asstt. Compiler 

Computer 

Statistica l A~is ta nt 

Rs. 565. 50 

Rs . 698. 00 

Rs. 845. 70 

A.gitation by Employ<'cs of All Ind.i:t 
Employees Provident Fund Organisation 

9954. SHRY R. N. TRlPATHJ : Will 
the Minister of LADOU R he pleased to 
state: 

( a ) whether the PF employees all over 
India were on agitation from 12 March. 
1982 to 19 March , 1982; 

( b) if so. the name of U nions in Cen-
tral iRegional j ub-Regio nal Officers w',10 
participated in the agitation: 

( c ) what are the main demands of the 
All India EPF Staff Fede ra tion, New 
Delhi under whose direction the aJ?itation 
was made; 

(d) whether Rny steps have hccn taken 
hy the Lahour Ministry to reclres the 
grievances of the employees and 10 accept 
their long pending demands; and 

(e) if not these reasons ther of and 
why no neijlotialions have been started with 
the recognised Federations to bring nor-
malcy in the E PF Orga nisation in the 
~nterest of several millions of subs<: rihe~? 

,THE DEPUTY MINISTER JN TH F. 
M.'NJSTRY OF LABOUR (SHRl 

DHARMABIR): (a) and (b) The in-
formation is being collected and will be 
laid on the Table of the House. 

(c) The main demands of the All India 
E mployees Provident Fund Staff Federa-
tion, New Delhi are for payment of bonus 
and implementation of the recommenda-
tions of the Fakir Chand Committee re-
garding revision of pay-scales, payment ot 
medical and conveyance allowance to the 
employees of the Employees Proviucnt 
Fund Organisation. 

(d) anu (e). It has been decided lo pay 
productivity linked bonus to the emplo-
yees of the Employees Provident Fund 
Organisa tion and the National Produc-
tivity Council has been entrusted with the 
task to formulate a productivity linked 
bonus s heme. Pc.nding formul a tion of a 
scheme . the employees have been paid ad-
hoc bonus for the year 1979-80 and 1980-
81 for 15 clays and J 0 days respectively. 
Gove:·nrn cnt ' approva l on a large number 
of reco mmend at ions of the F aqir Chand 
C'ommi,ttec beneficial to employees, ha al-
ready heen communicated. The question 
of revision of pa y- cales of certain catego-
ries of employees of Employees Provident 
Fund Organisation. is under examination. 

Setting 11'.'l of Atomic Research Centre in 
M.P. 

995 5 . SHRT JAT NARAYAN" ROAT: 
SHRT RAJ ESH KUMAR 

SINGH: 
SHRl SUBHASH YADAV: 

Will the PRIME MINISTER he rlc:u;cd 
to state: 

(a) whether it is a fact that the Depart-
ment o f Atomic Energy have: dtcided to 
estahlish an ::itomic research centre m 
Madhya Pradesh to case the stra in on the 
overcrowded nnd over-worked Rhabha 
Atomic Research Centre in Romhay; 

(b) if so, the details thereof; 

( c) whether it is al~o a fact :hat Dc-
p'.1rtment of Atomic Energy also propose to 
establish atomic research centres in other 
States also during the Sixth Five year 
Plan period; and 




